ANNEXURE-1

AFFIDAVIT TO BE FURNISHED BY CANDIDATE ALONGWITH
NOMINATION PAPER

Wﬁ.tgﬁ%ﬁ Before the Returning Officer

§

.&*/ L For election to Legislative Assembly (Name of the House|
Ple

St

=

From Jale Constituency

(Mame of the constituency)
I, Vijay Kumar Mishra, son of Late Lalit Narayan Mishra, Aged 69 vears, approx
Q resident of Village-Balua Bazar, P.S-Balua, Dist- Supaul, at present Balua Niwas, Boring

7 ) Rosd, Patse. Candidate of the above election, do hereby solemnly affirm and state on
L{ I oath as under.-

(Strike out whichever not applicable)
{1 The following case(s) isare pending against me in which cognizance has been

taken by the eourt: Naot Applicable
i) Section of the Act and description of the offence for which cognizance
lakel:

(ii}  The Court which has taken cognizance
{iii) Case No
{iv)  Date ofarder of the Court taking cognizance!
{v) Details of appeal(s)) application(s) for revision ete. T uny. fled agains
ghove order taking cognizance;
(2)  That 1 give herein below the details of the assets (immovable, movahle, bink

balance, ete,) of myself, my spouse and dependents



A, DEVALLS OF MOVYABLE ASSETS

I el e in Lot bl til ixl ..'i|.|| Vel i | Ai
sl Dheseription [ Sl Spoilise(s) Dependen- Dependent-2 ijf|'l:lidr_'lll i
No. | _ ! | Name(s) | Name | Nome | Name
() [ Cash 7500000 |25.000.00 |NIL INIL__ |NIL
(i) | Deposites in Banks, [1,41,232.21 [ 432,928.16 | NIL | NIL [ NIL
Financial Institutions and | '
Non-Banking Financial
Companies
(iti) | Bands, Debentures and NIL NIL. NIL NIL NIL
Shares in companies
{iv) | Other financial NIL NIL NIL NIL MNIL
| instruments, NS5, Postal :
Savings, LIC, Policics, etc.
(vl | Motor Vehicles (detuils of | Gypsy-B8 NIL NIL NIL | NIL
| — make‘ m} - e ] —— e o o e 2 - N amo - e — e
(vi) | Jewellery (give detailsof | 5500000 | 15501ac | NIL NIL NIL
weight and value) _
(vii) | Onher assets, such as values | NIL NIL NIL NIL NIL
of claims/ interests = i e

Note: Value of Bonds/Shares/Debentures as per the latest market value in Stock
Exchange in respect of listed comipanies and as per hooks in the case of non listed
companies should be given.

*Dependent here means a person substantially dependents on the Income of the

candidate.



DETAILS OF IMMOVABLE

ASSETS

! e jont owners! ip
have 10 e "|l|h'.|f-'.'l.i|
S. | Description | Seld | Spouse (s) | Dependent-1 | Dependent-2 | Depeniderit
Mo | = | Mame (&) Mane | MName | 3 ete, Name
[} | (A)Agricubiural Land Balua Bazar | Darbhanga | NIL NIl NIL |
-Location(s) 16.27 acre {rural area)
-Survey number(s) 30.50 lac 10, kaththa
-Extent ( Total measurement) 10,40 lac
~Current market value
(ii} | Non-Agricultural Land Co-operative
-Locationis) Society NIL NIL NIL MIL
-Survey numberis) 1900 zq feet
-Extent(Total measurement) | Rs. 15 lac
-Current market value
{iii}) | Buildings (commercial and | NIL MNIL NIL NIL NIL
residential)
-Location(s)
-Survey/door number(s) ]
-Extent ( Total measurement)
-Current market value ||
(iv) | (A)Houses/Apartments, ete | New Delhi NIL MIL NIL NIL
-Location(s) Milanchal
-Survey/door number(s) Co-operative
-Extent { Total measurement) i
-Current market value Rs. 50.00 lac
(BjHouses/ Apartments, etc |
-Locauon(s) Res. Flat NIL NIL | NIL NIL
-Survey/door number(s) Patna. Boring |
-Extent (Tow] measurement) | road ;
“Current market value Rs. 22 lac
LR " =
[(v) | Others Ancestral NIL NIL NIL NIL
] {such as interest in property) | House (1/5"
| ] Share of
|| HUF) |




her

rstiluins didd Eovernrmeil | I

[ Noles f'lt_.'nq '_.',1".-.- separal E‘h-!'._lﬂ.x_fm' each iem)

LR Brescription Name & nddress of bank/ | Amount
Min. Finaneiul Institutions(s)/ outstumding @ an
- B Department(s) I - L)
() | (i) Loans from Banks NIL i NIL
(i) Loans from financial institutions NIL NIL
{iii) Government dues:-
{a) dues to departments dealing with government | NIL NIL
accommodation .
{b) dues to departments dealing with supply of NIL NIL
water .
(¢} dues to departments dealing with supply of NIL NIL |
| electricity b .
- (d) dues to departments dealing with telephones | NIL . NIL
{e) dues to departments dealing with government | NIL NIL
transport (including aircrafts and helicopters). E_
e i) other dues, if any MNIL Rs. 3,24.000.00 ‘
i(b) | (i) Income Tax including surcharge [Also indicate | NIL NIL )
the assessments vear upto which Income Tax AY-2012-2013

Return filed. Give also permanent Account

Number (PAN)]. : PAN: AINPM7020M J

{ii) Wealth Tax [Also indicate the assessment NIL NIL i

year upto which wealth Tax return filed ]

(iii) Sales Tax [Only in case of proprietary NIL NIL \

business. ) N I
NIl NIL

! {iv) Property Tax




[CGHIVE DETAHS OF SCOHOOL AN LD ERSITY ERDUCATION|
A FSehool/University and: (K cul which the cause wn

Jiould also be given]

Mty High School Balua Bozar
B A; Bihar University, Muzaffarpur
vk
DEPONENT
VERIFICATION

I, the deponent above named do hereby verify and declare that the contents of this
affidavit are true and correct 1o the best of my knowledge and belief: no part of it is false
and nothing material has been concealed there from

Verifiedal...... . ceooren o thistia. 06 . dayef O . 2013

Un\LﬂjL

DEPONENT
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